| TEM NO 45 COURT NO. 6 SECTION | I']

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 6038-6039 CF 2007

MS ITWIND A LIMTED Appel I 'ant (s)
VERSUS
COWMR. OF CEN. EXCl SE & CUSTOWVS- | | Respondent ( s)

(Wth appl n(s) for stay and pernission to file addl. docunents)

Date: 31/03/2008 These Appeals were called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE S.H KAPAD A
HON BLE MR JUSTI CE B. SUDERSHAN REDDY

For Appellant(s) M. V.Lakshm Kunaran, Adv.
M. M P. Devanat h, Adv.
M. Al ok Yadav, Adv.

For Respondent (s) M. M Chandr ashekar an, ASG
Ms. Shil pa Si ngh, Adv.
M. Sushil Kumar, Adv.
M. B.V. Bal aram Das, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Stand over for two weeks for filing counter affidavit.

[ SUVAN WADHWA] [ MADHU SAXENA]
COURT MASTER COURT MASTER



